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I}EFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BEI\CH. PUNE

ORTGTNAL APPLTCATTON NO. s9 OF 2019 (WZ)

Mr. Sakharam Asaram Kale & Anr.

VERSUS

Regional Officer, MI'CB &Ors.

Applicants

Respondents

AFF'IDAVIT ON IIETIALF OF RESPONDENT NP. 7 i.e.
PIUNCIPAL CHII,IF CONSI,.RVATOIT, OF FORESTS (HEAD
oF FOREST FOnCE) MAHAIIASHTRA STATE, NA()PUR

l. It is submitted that, earlier the present matter was heard at the

Principal Bench of this I-Ion'ble'fribunal at New Delhi.

2. It is submitted that the applicant alleges violation of conditions

of the E,nvironmental clearance by the Respondent No. 4 National

I{ighway Authority, while undertaking rehabilitation and upgradation

work connected with National Highway 211 from 100 Km. to 290

Km.

further submitted that the matter was listed on lll1012:,019

date, it was argued on behalf of the Applicant that at least
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27,,380 trees have been felled illegally which also requires to be

looked into and that the Plantation/afforestation work undertaken by

the NHAI was inadequate and that the rate of survival of the

plantations was a major issue. This Hon'ble Tribunal taking note of

the said submissions, has called for a separate report from the

Department of Forest, Government of Maharashtra. The Principal

Chief Conservator of Forests (HoIrF') Maharashtra, was directed to

ensure that an effective report is filed after proper verification in the

light of the conditions of the Environmental Clearance, one of which'

would be to seek Forest Clearance wherever felling of trees in forest

areas is involved.

4. It is submitted that the aforementioned directions to Principal

Chief Conservator of Forests (HoFF) Maharashtra were not intimated

to the Forest Department, hence vide order dated 1411112019' the

Hon'ble Tribunal directed that a copy of the order dated lT ll)l20!g

and order dated l4llll2olg be transmitted to the Principal chief

Conservator of Forests (HoFF) Maharashtra for compliance' ,rt'1
i, *6*

5. .lt is submitted that a show cause notice was received from tnt,/", l"';ki.
'! Q i :r.4+P,i

Registrar of this Hon,ble Tribunal to this Respondent i.e. principal'lrlt,. 'if;i\e "':T
..j.. 

_llP
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Chief Conservator of Forests (HoFF') Maharashtra vide its letter dated

1210112023 wherein it was communicated -

,,The Registrur oJ' this Tribunal ls ulso directed to issue

separate show-cause notice to the Principal Chief Conservator

of Forests (HoFF) Maharashtra as to why no reply has been

Jilecl from their side despite sufficient service as per the

directions contuined in paragraph lYo. 6 of our order dated

t0/04/2023. The sume must be submitted before this Tribunal

on the next date positively, failing which personal appeurance

of the Principal Chief Conservutor of Forests (HoFF)

Maharushtru shull be ordered."

6. It is specifically submitted here that, prior to this show cause

notice dated 1210712023, no communication was received by the

Principal Chief (lonscrvator of' Forests (['loFl;; Maharashtra. On

receipt of the show cause notice dated 1210112023, the reply to the

notice was immediately submitted to the Registrar, NGT (WZ) Pune

vide letter dated 2510712023, by the Principal Chief Conservator of

liorests (llofrp; Maharashtra, whercin it was oommunicated that "the

dtli:',: 
' 

, o r r.r!a Lr-- ---r
;b.X--_tser agency applied for rehabilitation and up-gradation of NH

?rr":A#,
, -n"_r_.,#-q',t

.*../# /tA /'
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No. 2ll from existing 2 lane to 4 lance from Yedshi to

Aurangabad section. The Government of India granted final

approval to this project on 2310612017 & 10/0312019. As per "in-

principle" approval, permission for felling of 201& 113 trees

respectively from forest area was granted. We have sought the

information from the concerned Conservator of Forest,

Aurangabad regarding total number of trees felled in forest as

well as non-forest area and total number of seedling planted. This

office shall submit the detailed report before the next

hearing."Copy of letter dated 2510712023 is annexed as

ANNEXURE-I.

7. It is subrnitted that the Conservator ol- Forests Aurangabad

submitted its report vide letter dated 2210812023 and on the basis of

this report, the Principal Chief Clotrservator of Forests (HoFF )

Maharashtra communicated the said report to the Registrar of this

::.:":Xl,;:J: 
dated 06t0et2023 copv or which 

" 

,ffi,
It is submitted that,while hearing the saicl matter on 30/01/202i ,"\ I;t.

Hon'ble Tribunal issued following directions to the a.,r.,rJ't9;$
\.--OF \-::=:

8.

the
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Chief Conservator of F.orests (HoFF) Maharashtra in para 3 of the

said order -

"Despite receipt of these letters, since we had impleaded the

Principal chie/ Conservstor of Forests (HoFF) Maharashtra

Stote, Nagpur as Respondent No. 7 in the present Application,

it was desirable that he should have filed their reply in the

/'orm of reply a/fidavits either by appearing through o counsel

or in-person whatever was suituble to them. But he has

chosen not to appeor be/bre us, il is not ugreesble to us,

Therefore, we direct that this information should come on an

affidavit to be filed from the side of Respondent No. 7. This

information shall be communicated to the Respondent No. 7

by the Registry further directing to put in appearance through

one of the modes, which we have already indicated oboye."

9. It is submitted that, as explained in foregoing paragraphs that

this Respondent has not received any correspondence other than the

Show Cause notice of Registrar dated 1210712023. The office of the

lr.,'si Principal Chief Conservator of Forests (HoFF) Maharashtra State has'.;i;i-i.$i-\t

i:" ?;\-4inot even ieceived the copy of Original Application wherein the

"4'*4i 
:

' "/+l;
.::z /1

i i.l$!|
- {_/-
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Principal Chief Conservator of Forests (HoFF) Maharashtra has been

impleaded as Respondent No. 7. As I am having highest regard for

the judiciary and orders passed time to time by this Hon'ble Tribunal'

I am now submitting the aforementioned reply in the form of affidavit

as under-

1 . Details of trees felled

fC{,

Diverted
forest area
(ha.)

Trees felled
in Forest
Area

2018-19
Sage-ll,

Dt.l0l03l2019

Osmanabad

2011-18

(_;ffig}

Year of Project
sanctioned

Remarks

I'fotal 
I
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2. Details of Compensatory Afforestation

10. It is revealed from the above chart that the total 314 trees were

felled from Forest Area. Hence this Affidavit.

I 1. Shri Naresh l,urmure, IfiS Additional Principal Chief

Conservator of F'orests & Nodal Officer, Maharashtra State is filing

this affidavit in person on behalf of Principal Chief Conservator of

I'orests (HoFI.-) Maharashtra State, Nagpur \
ffi,

Dep5nent

fftalcgr, zumuRB)
f,Cdtptfrllpt Ctht Consenatu oi f ontb

md llodat Otficer
fttansrrtrr S t.te, ttqput.'f->

fk LPlu..' Puneilr
,Y o I 

Dated: 22 th April, 2024.

tr:i

Sr.

No.
Forest
Division

Diverted
forest
area
(ha.)

C.A. Plantation Details

Range Village Sur
No/
Gut
No.

Comptt.
No.

Planta-
tion
on
Area

No.of
trees
plan-
ted

01 Osmanabad 1.041 Bhoom Rui <, 44 2.082 2222

Beed 0.58 Beed Kol-
wadi

179 384 1.16 2900

Aurangabad

Total 5122

655



-----

VERIFICATION

I, Shri Naresh A. Zurmure, aged about 52yeats, occ. Additional

Principal Chief Conservator of Forests and Nodal Officer, R/o'

Nagpur, do hereby veriff that the contents of above Para Nos. I to 10

are as per office record and believed to be true.

Hence, verified and signed at Nagpur on this 24. day of April,

#.
NARESH A. ZURMURE

j 
..# DEPONENT

Svrrn Derore r?rn flr fhls k*Z!, -O,i,I,ry*I aav,or.Ap-\;i)...pr9 . ,., .rt rvagouroy

n T ;' ,., grrriASmt,/hu Ns.x.a.sh...A;- Shrgnqy.e--
,fi".iffi3l}ffiililx'

#ffi',,:h.yw;%a-21\s\si:,iii,,,)o-L\ vy t*,iiY ,, 'i NOTARY.'Qffffiry, $3l,';,ff5iT-liii
...,:,-**,...
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Y

--

ofli." of'thc Irrincipal chie I CQnscrrator of Forcsts (llead
\'Iahartshtra State

ru.t i t i on al i']ri nc i pal,' t' 
: 1,:;,1,::1";'il ;,:t"rc 

st s & Nodal o fllcer'

Van

!'el.N9 :

tir. flctf-ri)2'5s6n1"4,,rga/('ourt-Case/C lt 6i l'16 * t2023-24

\agpLrr - I'10 00 l. r)ate: 6\S\2-aL3

l.tr.
'lhc Ilcgistrar

\ational Crecn 
.l 

ribunal

Western Zone llench" Pune'

Subjcct :- Submission of {'acts regarding cliversion of I '041 ha Yedshi to Aurangabad

sectionNH-2llinoriginalApplicationNo.5gl201l9w2,

I{clbrr;ncc .- l.
l
1
-).

Ii \ir.

l'hisOlllcehasreceivedanoticeregardingoA.Sgi20lgWZdatedl2l0.l12023on

I*,h Ju11,2023. t'lon'ble tribunal ltas clrdered that the Principal Chiei'Conservator of the l'orests

tllol'l) r0 subnril tlre report on tree t"elling an<i Plantation oltrees by the User Agency' We are

liurrihlr siruililg rhc lhcrs rcgartling project irr cluestion. You are kindly recluested to bring this to

thc kincl notice of'l-lon'ble 'fribunal'

'l'he Iiser Agency subrnitted two proposal for diversion of l'041 ha & 0'58 ha

ilrfa rcspcctirclY tirr rchabilitation and up-gratlation of National Itighway 211 tiom existing 2

I:rnc tt).1 litne liorrr Ycdshi to t\urangabad sectiort. I'lor,r'ever. lor l'04 I ha' area the Government

ol'ln<lia granrcd .In -Principal, approval on lll09l2.().I5 and 
,t;inal Approval. cln l0/03i2019 and

lbr 0.58 ha. arca grantccl 'ln -Principal' approval on 19/l li20l5 and '[rinal Approval' on

l1 '06.':01 7.

lhe saitl prOposal passes thror.rgh J torest ciivisions viz. osrnanabad' Bced and

llhar an. I{arngiri Roacl' ('ivil Lincs. Nagpur- 440 001

0 7 1 I :,2 i -\ 6 u i 0,. 
1 ;:pq1l : 4pc9 lh9dl t'qp gliltis;,1,ryv:i,

of Forests Force

Notice regarding OA-59i20 19 W l'clatecl l2ll7 i2O23 ' I t'
't'his otlice l-etler No I)esk-i7/Noclali l2ti5. datecl. 2510712023 1{i
'l'he consen,ator ol'Irorest ("1-). Aurangabad l-etter No. Desk-5'rl'and/ I F -I es
Cl.R.5ttr700. dated 22t82023

1l-lsg

l#."*
6]

\tlrnlslr\Sopt-:10?ll\.,S(f illetr]ht'r I etter-2023 rlocx
Page 2

{h
l;q*'
@!,
rmm0nirr:
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Sr.

No

Aurangabad. ln this context. the Clonservator of Forest

reference No.-l has submiltcd details o1'trce ltlling and

Allirrestation. which is as undcr.

l. Details of trcc fclled

('f), Aurangabad vide lelter under

details o1' plantation of Compensatory

Remarks

5 t50

1752

12648

F'orest

Division

tleed

Diverted Folest
arca (ha)

058

Year of project
Sanctioned

l0r8-i9
Stage- I l.
10t03t20t9
2017-18

'I'otal

I Aurangahad

lr

j i *.]-di"

| 2. Beer
I

i- -- _-----

i i Auri
i*

I

As informed prc-r,iouslv vide

infbrmation is submitted for perusal &

Encl:- As above

letter no. 1285. dated 25 0112A23. the above additional

firrthel necessar]- acti 0n.

Your si

( Shaileshl'embhumikar)
Principal Chiel-Conscrvator o1' I;ores1 (l IoFF)

N'laharashtra State. NagPur

Forest I Non Forest

20 r 4529

2. Details ol' flompcnsatoll' Aflirrestation.

Sr. lrorcst 
I

No. , Division 
i

Ir

Diverted
Fclrest
area (ha)

C.A. Plantation Details

Range Village Sur.No./
GLrt No.

Clolnpt.
\o

Plantation
on Area

Number of
trees planted

l. ()smanabad 1.041

2. tleecl 0 58

Bhoonr

[}ced

Rui 52 44 2.082 2222

Kolwad i t79 I li,l r.r6 2900

i. Aurangatratl

Total 5122

D:\tJnresh\Sept-?023\September l.ettcr"2023.dncx Pagc 3

_"_.- "-i-. .___ I
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M
OITice of thc PrinciJrrtl C'hicf Conservator of F orests (Heael of !'orcsts lrnrcc),

N,Iaharashtrn Stltet Na gpur
Additionirl I'rincipal chie l'('onscr\,eltor ol-Forcsts ct Nodal oftrccr,

l" lrloor. u Wing
Van Ilhavan. I{arngiri Road, Civil Lines, Nagpur- 440 001

'l'el No : 07 I 2- 25 -i69 I 6, E-nrai I : apcc lnr:clal@mahjrlbrcs!.go_v. in

No.tfesk-l 7/Nodal/l 2.r.5 I z0z3-24
Nagpur - .140 001 . Darett}7t2023

.l'o.

'[')rc Ilegrstrar

National Green l'ribunal,
Western Zone Bench, Pune.

Srrbjcct:- Subtnission ol'lacts reglrcling divcrsiorr ol I.041 lra Yedshi to Aurangabacj section NH-

2l I in Original Applrcation No.59i2019 WZ.

Ite ttrcnce: Notice rcgarding Oz\-59/2019 WZ dated 12.07.2023

I{i S ir

'l'ltil; o1'[lcc hiis recciveil u rioticc rcgarcling OA-59/20 i9 W/. clated 12.07.202i orr tS'h

Jtili' ?.013. lJon'bic tribi:nal h;is r:irlerr:cl lhal lhe PrincilLal Chief Conservator of the frorest to

subntit tltc t'cpot't ott tree ltlling and plerrtation ollrccs by thc LJser Agenc,v.We are humbly

sharing the thcts rcgarciing projcr:t in question. \'ou are kindly rec;uestcd tcl bring rhis to the kin<j

notice ol Ilon'ble Tribunal.

'l'ltc user agency applic<l {'or rehabilitation anci up-graclation of National I-lighw,ay-

2ll fi'om esisting 2 lanc to ;1 ianc iiorn Yeclshi to Aurangabad secriorl. l'he Govcrnnlent

o1- Inclia grirntcd 'ln-i)rinciptii' ap;rror,al to this l-.rojcct cln I l/09/2015 arrc.l .Final

/tpproval' on 10/03/2019. As 1:er 'ln-l)r'incipal' approval petrnission lar felling of 113

treeij tioni lbrcst area wiis qranied, We havc sor-rght tlre inf'orrnation llom the conccrnccl

(.)onsenrittor of i:orcst, Auranplibad circle r.cearciing total nulnbcr ol'trccs lcllcd in forcst

lls rve l1 es; notr-lirrc!it ill'ca itncl rotirl nrii,rircr ol'se,:dlinLi plantccl. 'l'his ol'lrce shtll subnrit

the dt'uiicrl repcrt bctorc Ihc rr,.:rt hearirrc.,

d, Vatrarashtra Statc. Nagpur.

''rttrr
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